CENTRAL  ADMINISTR-TIVE TRIBUNAL
J:BALPUR BENCH, JABALPUR

Osh, No, 428 OF 2003

h

Jebalpus, this the 10°° day of July' 2003

Hon'ble Mr. D.Ce.vVerma, vice Chairman (J)
Hon'ble Mr, AeKehatt, Hember (A)

Mahadl Yadaw,
aged @bout 41 years,

S/0e.Shri Domari Yadavy

Police Statil n Umaria, Tahsil o
Bandhavgarh, ~istrict s Umaria (MP) eees, Applicant

( advecate s lMr.Seryas Upadhyay for Mr JUmR kant Sherme)

Versus o

1. Union of India, through Secretary,
" Tele Commnication, Covt. of India,
New Delhi. '
2. Tele Communication, District “anager,
' shahaol, District Shehdol (MeR) |
3, oSub Divisional Officer (Telephomes)
' Umaria, District Umeria (M.F)

4, Chhotu Gond, Regular Labour, Shchdol,
C/0. 540404 Phones, Shahdol, '
District s Shahdol (M.P)

5, Gng Vermsn, Phone Mechenic, Gunghuti
C/0+ SeDJ0ePhones,Umeria,
pistrict sUmaria (MeP)

6. lakim Yadavy Regular Labouf, SeDeOs
Phones, Umaria,; DistrictsUMARIA (M.P)
T e Charka M»Ohibia’j 5eDe0 oPhonQ'S',;Umaria.‘
District SUI’iaria (I"iOP). ' ',.... ReSpondentS
O RD E R (ORAL)
PER 3 Hon'ble Mr, D.Cl.Verma, Vice Chairmen(J)

Learned counsel far the applicant, Shri Seryas
Upadhyay submits that he wants to withdraw the OA to

mike . . his grievance to the appropriate farum.

It is ordered accordingly,

Iv - - o .Vel.m )
Memper (A) Vice Chairma ‘J)
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